
 Seventeenth  Loksabha

 pan>

 Title:  Mental  Healthcare  (Amendment)  Bill,  2022  (Amendment  of

 Section  2,  etc.)

 DR.  SUJAY  VIKHE  PATIL  (AHMEDNAGAR):  Hon.  Chairperson,  Sir,

 beg  to  move  for  leave  to  introduce  a  Bill  further  to  amend  the  Menti

 Healthcare  Act,  2017.

 HON.  CHAIRPERSON:  The  question  15:

 “That  leave  be  granted  to  introduce  a  Bill  further  to  amend  the  Ment:

 Healthcare  Act,  2017.”

 The  motion  was  adopted.

 DR.  SUJAY  VIKHE  PATIL:  Sir,  I  introduce  the  Bill.


